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sector. The supplies of cotton yarn made to Handloom and 
Powerloom Sectors during last three years is as follows :

(in million Kg.)

Year Total Cotton Yarn delivered

To Powerloom To Handloom
Sector Sector

1993-94 632 422

1994-95 567 . 438

1995-96 557 493
(Provisional)

(b) The Government has taken several measures to 
increase the availability fo cotton yarn e.g. (i) ensuring the 
availability of raw material i.e. cotton through policy 
interventious, whenever necessary, (ii) adoption of restrictive 
approach towards export of cotton yarn, to augment the 
availability of such yarn in the country. During the year 
1996, export of cotton yarn of counts 40s and below is 
allowed within a quantitative ceiling of 80 million Kgs. in two 
equal bi-annual instalements of 40 million Kgs. each. Certain 
categories of cotton yarn are however exempt from the 
ceiling i.e. export by 100% EOUs, export by EPCG units, all 
exports against bilateral quotas, all exports of 41 counts 
and above and export of processed yarn. In an export of 
processed yarn. In addition, export of bank yarn in the count 
group 1-60s is also not allowed.

[ Translation]

Assistance from National Renewal Fund

5764. SHRI NAM DEO DIW ATHE : Will the Minister of 
IN D USTR Y be pleased to state :

(a) the details of such State Governments which have 
submitted proposals for getting financial assistance from 
the national Renewal Fund;

(b) the decision taken by the Union Government in this 
regard; and

(c) if no decision has been taken so far, by when the 
decision is likely to be taken ?

T H E  M IN ISTER O F IN D US TR Y (SHRI MURASOLI 
MARAN) : (a) Proposals for financial assistance from the 
National Renewal Fund have been received from the 
Governments of the fourteen States namely, Andhra 
Pradesh, Assam, Bihar, Gujarat, Karnataka, Kerala, Madhya 
Pradesh, Maharashtra, Nagaland, ftrissa, Rajasthan, Tamil 
Nadu, Uttar Pradesh and West Bengal.

(b) and (c). The proposals of the State Governments 
would be taken up after guidelines and operational modalities 
for grant of assistance from the national Renewal Fund 
have been finalised.

[English]

Coal Washeries

5765. SHRI SANDIPAN TH O R A T  : Will the Minister of 

COAL be pleased to state :

(a) whether Coal India Limited had invited tenders foi 
setting up washeries nearly 4 years back to meet the growing 
requirement of washed coal particularly by the thermal units 
and also to meet the requirements of minimising ash pollution 
as prescribed by the Environment Ministry;

(b) if so, the details thereof;

(c) the reasons for delay in scrutinising the tenders and 
present status thereof; and

(d) the details of investment proposed for setting up 
net-work of coal washeries ?

TH E MINISTER OF S TA TE  OF TH E  M INISTRY OF 
COAL (SHRIMATI KANTI SINGH) : (a) and (b). In the first 
instance Coal India Limited (CIL) had floated a tender enquiry 
inviting offers for setting up ot washeries on build-owrv 
operate basis in August, 1993. In view of inadequate 
response from the domestic bidders, CIL floated a global 
tender in June, 1994. Twelve bidders out of 14 pre-qualified 
bidders submitted the offers.

(c) In view of tha techno-commercial offers received 
from the tenders not being in line with the requirement of 
the tender specifications and ‘build-own-operate’ being a 
new concept, clarifications had to be sought from the 
tenderers. As such, finalisation process took longer period

On the basis of final evaluation of commercial bids, CIL 
have issued Letters of Intent to private investors during 
April, 1995 to June, 1995 for setting up of washeries on 
‘build-own-operate’ basis at four sites.

(d) Total investment in the setting up these four 
washeries is estimated at Rs. 500 crores.

Assistance to Victims of Natural Calamities

5766. DR. ARUN KUMAR SARMA : Will the Minister of 
FINANCE be pleased to state :

(a) the amount of financial assistance provided to the 
victims of natural calamities during each of the last three 
years, State-wise and bank-wise with particular reference 
to Assam; and

(b) the number of persons benefited therefrom, State- 
wise, particularly is Assam ?

T H E  M IN IS T E R  O F  F IN A N C E  (S H R I P. 
CHIDAMBARAM) : (a) and (b). Reserve Bank of India (RBI) 
issued standing guidelines to banks in August, 1984 to be 
followed by them for providing relief in areas affected by 
natural calamities/riots etc., without waiting instructions from 
RBI each time. These guidelines inter-alia envisage


